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dum thereon. [Placed in Library.
See No. LT-3131/81]

(1) Report and Accounts
of the Indian Telephone
Limiteq Bangalore and
pers

(1980-81)
Industries
related pa-

(ii) Report and Accounts (1980-
81) of the Hindustan Teleprinters
Limited Madras anq relateq papers

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI VIJAY N, PATIL): Sir, I beg

1o lay on the Table, under sub-section

(1) of section 619A of the Companies
Act, 1956 a copy each (in English
and Hindi) of the following papers:-—

(i) (a) Thirty-first Annual Re-
port and Accountg of the Indian
Telephone Industries Limited, Ban-
galore, for the year 1980-81, toge-
ther with the Auditors® Report on
the Accounts ang the comments of
the Comptroller and Auditor Gen-
eral of India thereon.

-

(b) Review by Government on
the working of the Company.

[Placeg in Library. See No. LT-

3161/81 for (a) and (b)}

(ii) (a) Twentieth Annual Re-
port and Accounts of the Hindustan
Teleprinters Limited, Madras, for
the year 1980-81 together with the
Auditors’ Report on the Accounts
and the comments of the Comptrol-
ley and Auditor General of India
thereon.

(b) Review fby Government on
th- working of the Company.

[Placeq in Library. See No. LT-
3162/81 for (a) and (b)]

Vet

REPORT AND MINUTES OF COM-

MITTEE ON PUBLIC UNDER.
TAKINGS .

SHRI R. R. MORARKA (Rajas-
than); Sir, I beg to lay on the Table
a cody each (in English and Hindi) of
the Twenty-sixth Report of the Com-
mittee on Public Undertakings on
Housing and Urban Development Cor-
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poration Limited, Rural Housing and
Minutes of the sittings of the Com-
mittes relating therton.

- "4'

BLFERENCE TO PARLIAMENTA-

RIANS’ CRICKET MATCH

st Ao Ho dto AR (AZE ):
S, ¥ F §7 %1 2@ F¢ fgramm
Tgw ¥ ug faar war & fr geed
‘A AT BT AF FAT | CICA 4
Fra &g a8 ¥ 7 qaww g i gmd
T ga g a Fdr i g w3z fufa-
AT FT AT a7 T § 1 -
) st Fe w°E o (ST R )
A, wrg T dr agr 97 "Ng
¥4 oAleAT A F oA T_a-
wZAT  FASTTW A A =ifgw
#1e 997 @ wfan dfwg )

SHRI MANUBHAI PATEL (Guij-

arat): In that case, Mr. Salve; the
House should have selected better
players.

MR. DEPUTY CHAIRMAN: The
Rajya Sabha team played very won-
derfully.

SHRI PILOO MODY (Gujaratl): We
shall stand in one minute’s silence.

MR. DEPUTY CHAIRMAN: No, no.

There was no casualty and, therefore,

there is no need for that,

2

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPORT-
ANCE

Situation arising out of the agitation
of teachers and stndents of Delhi Uni-
versity and growing student unrest in
other central Universities.

st gaw Afaw (ST 9R_) ¢
sftee, & faoell favafaanera 3 mearast
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[ wcaarer #fers)

HOT BTAT & W oA A 4
ferrfererrrai & agd 30 OF THAN
} s feafg % wre fowtr aar
YRS T el FT euTF fA0ar § |

THE DEPUTY MINISTER IN THE
MINISTRIES OF RAILWAYS, EDU-
CATION AND SOCIAL WELFARE
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
MALLIKARJUN): . Sir, the Delhi
University Teachers’ Association had
gone on strike from 10th December
to 16th December, 1981 in support of
their demands. Their demands vary
from
their
more
tion in managements of universities
and colleges to reduction in the work-
recruitment

improvement and revision in
pay-scales, better

facilities, increase in participa-

amenities,

load, relaxation in the
qualifications, extension in service up
to the age of 65, and so on. L

e gz ST er L e AT

= -

As the House is aware, the pzy sca-
les of teachers in the universilies and
colleges were revised from January 1,
1973, alongwith the revision of pay-
scales of Central Government ermpiyy-
ees. The university and college teach-

ers were sanctioned somewhat better

scales of pay than their counterparts
in the Government. Teachers in the
Central Universities are governed by
the rates of dearness allowances ap-
plicable to Central Government em-
ployees. In addition, they are also sanc-

tioned house rent aillowance and medi-

[ RAJYA SABHA ]

to a matter of urgent
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cal facilities at par with Central Gov-
ernment employees. The Librarians
and Director of Physical Educatisn in
Universities and Colleges haid a grie-
vance that their revised pay scales
were lower than those of teacheis. The
Government had considered this mat-
ter and had announced in this House
on November 27, 1981 their decision
to upgrade the pay scales of these ca-
tegories with etfect from . 1-4-1980.
These decisions were taken by the Gov-
ernment in recognition of the impor-
tant role of teachers in our develop-
ment. I am sure, the House will agree
that the university and rollege tea-
cherg in the country today belong to a
section  that is not discriminated
against.

248

N L33
Their concern for belter amenities
and better facilities is understandable.
The Government is equaly anxious

that teachers should be provided tne °

necessary support and facilities S0
that they can concentrate their ener-
gies in shaping and developing the
coming generations. But I am sure the
House will agree that demands for im-
provement n service conditions for
one section of employees cannol be
considered by Government in isolation.

It is most unfoitunate that the Delhi
University Teachers Association should
have resorted to a week-long strike in
spite of the appeal of the Vice-Chan-
cellor and without any consideration
of their socia] responsibility and should
have disrupted the academic program-
mes of the university. My appeal to the
teachers not only in the Delhi Univer-
sity, but in ali universities and colleges
in the country, 1s that the natiorn ex-
pects them to play their part in shap-
ing and developing its destin. 1 am
sure that our teachers realise the limi-
tations of our resources, and the d:-
mands made on them.

In Delhi University in the r.ecent past
there have been some minor incidents

s’
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in which a small section of the stu-
dents were involved, On November 10,
1981 a group of about 500 students
led ?,v the Students Union Oflice bear-
ers came to' the office of the Vice-
Chancellor in a procession. About 100
of them stormed into the office of the
Vice-Chancellor and started damaging
office property, telephones etc. The
remaining students also indulged in
destruction of property. The Univer-
sity authorities were compelled to seek
the assistance of police. Three days
later. another group of about 100 siu-
dents from a college similarly turned
violent before the office of the Vice-
Chancellor, compeiling the University
again to seek  police assislance.
Later the students of the Unjversity had
given notice of strike from December
17, 1891. On the assurance of the Vice-
Chancellor that some of their demands
are being looked into, the students have
decided not to resort to the strike.

There are six other Central Univer-
sities. Of these, the  Visva-Bharti,
Santiniketan and the University of
Hyderabad have been functicning
peacefully. There have, of course,
been some problems in the North East-
ern Hill Uniwversity. As the House is
aware, this University caters to the
needs of a group of States in the North-
Eastern Region. The major element
in the problems that confronted the
University in the recent past is the
rivalry and sometimes mistrust that
exist among different sections in the
Region,

Since the begining of the current
academic year, the Jawaharlal Nehru
University has teen functioning with-
out any major incident. Thers was,
however, a briel demonstration by a
group of students on the occasion of
the Silver Jublee Celebrations of the
School of Inter-national Studies, on
October 30, 1981. -

. mg

The Aligarh Muslim University and
the Banaras Hindu University have
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problems which are mainly legacies
of their past. These two uaniversities
are the largest residential universities
in the country. Several thousands of
students and teachers and other emp-
loyees live together in the Ccampus.

The Aligarh Muslim University had
to be closed twice during 1981; from
January 31 to March 9, and again from
May 12 till August 16 including the
summer vacation. A small minority
of disgruntled elements in the Univer-
sity have been engineering troubles in
the University, But the large majo-
rity of students of the Aligarh Muslim
University are serious about their stu-
dies. After reopening of the University
on 17th August, the authorities are
making all efforts to make up for the
lost time and {o complete the exami-
nations. They expect to complete the
academic session 1981-82 Lefore the
end of December, though it takes time
to normalise it, when once it has fallen
behind schedule.

In April, 1981 a comparatively minor
incident relating to the adm:ssion of
some patients from outside the Uni-
versity into the hospital of the Medi-
cal College of Banaras Hindu Univer-
sity assumed the proportion of a major
disturbance leading to violent clashes
between medicaj and nan-medical
groups of students leading to the clo-
sure of the University., The University
remained c.osed from April 1 to June
21, 1981 including the summer vaca-
tion. After its reopening, the Univer-
sity had been functioning in an at-
maosphere ef comparative peace,

The University community consisting
of students, teachers and other emp-
loyees is highly sensitive. Even sgsmall
problems sometimes manifest them-
selves as major incidents. These sit-
vations have to be handled with sym-
pathy and understanding. i am glad
that in the Central Universitics the
authorities are alive to the situation.

1 appeal to the Hon'able Members to
use their good offices in creating condi-
tions in which the university authori-‘
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[Shri Mallikarjun]

ties can find satisfactory rolutions to
the problems, as and when they arise,
in an atmosphere of peace and normal-
cy so that the academic objectives of
these major universities in the coun-
try, who have played a historic role
in our national development and from
whom the nation expects so much, are
promoted without disruption.

st umare wfew ¢ @R,
¥ wraevy foremr welT ST @ 3@ TR
A Fo {reqgraqer aral 1 gFa
TR AT, A 3H ST FT TLF A&l
nAT 0\ Fa faAr w0 WIRiER,
5E UTFT a1 fuen A ofq THan ag
d¢ faeqerdqel & 1 s oF fargearw
1 &FF qeRe & wiw SfgRT
T #HE foerr @ AE &1 W,
FLUTAT § WIYFT 4T AN T FwE
uz waf & wma foer ¥ wind W
FRE AT AT AT & A€ R AW AT
wsEed  Fife  weew & wivy Sy
geary, g¥ewid  grar § fwer &
WAL AT 4T § AfET S gEe
FY qraeEr wEAr g 1 Wiy, ¥
frrags  @ear wigar g % fwsae Qe
wgeAqar S g frew F19 awd €
THR  Hew a1 wg  qrer &1 faaio
Fem g fwraw Zov &7 a41 wfasy
fadt FTar g SF  fv me At
Fudm faqtFed €1 08 AL
faqe gz wesr  TEG4T QU AR
AqAT Tt ww Ar-fReRad
FEN AT FTNOH EHISET HTES
¥ 9md wiadre Helr ofr & owren g W
faad &y frmitamay § 09339
Wil ¥Fo Huag FIEANED §

gz & 1y g § QUAIEE §,
ugae g1 # ua ¥ ugd fasew

frafarerrars 3 wiwel &1 FT IS

[ RAJYA SABHA ]
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¥ garsar | feedr  fawfiary
wT  WEWTURT T AT & AT G
& A FEO w@f anggr €
fagfadt & wamr @ sosT sediReEw

feurgur g1 & 97 wa =r mo
4T STEAT d1 Fge ¥FF W
afFa [ Fhend M@ § weaTysT,

el o fagufaal € o srgivr
3% § ARl {5% AT wrgar
wreey,  feeer  fawafuereay & S
HeulaF  F OUWAT AT § fF SwaT
ST A WA § IAEY FdEar weqEd
gt wifgg + mis e
wat ¥ et avg & FE qrerr =&
g HET WEH U ONT OHISAT )
fred, Wd AR A F HEUGFH ]
¥ Wi T I § 7 wad wafaw
gt fwg
YE  FIA & | AET T AT ST
Tag wrw a0 sofgr, onr & awmar
g1 wg g wirugr g gAE &y
wieay, faedt fovafammay & auaust
FFAT B I wiw ¥ fF wieaEr
sygeqr ¥ fuwfaarey ¥ avasr &
Tl AT ¢ & WY T avHET &
TER & Ig0 AT GRET IS T
ggi & o1 a3 AfaF T & §  wd-
qATST AME gy E, FETAT SR
1wl ol & aml w7 fawr
w7q & | sufae seuTuEl FT aY FEaT
EfE T® T Qv FT syuedT g WA
gifgs % 10-15 yT& & a1g T
4T AT ug AT AT [y
s, T dE & ard 3 frw add
& o AfFe ag I9F0 7T E gIT
w1 97 T fa=re seaT wifde )
weyIYET FTHIS WfHg ma w3 qreaT)
¥ wrstfos 3T & I AOATAT 4
WY #&Y g S meuTewi F1 ;refa F

252
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GTE A WEIUAT F ouTT
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wwAy g far faws-faarers & weurys

F wfeq wigfa w35 1 gsT9rdy
FH FT VG &) F ug o srAar g
fr w1t meatyw  wrsfemaifsaar
FAes A 4E & | AEATOFT FT 9ga
Fgr agst sfwfwe § fid #fwy
& faq g wsdArfa &7 w@Ter fordT
Fd & af57 To faar w7 4fF
acqlgwt #r ag fawward &
faerdaa} #) yearaFt &7 UET FTAT
Ffge 1 o wF  wearTH fgwidaay
& foq ¥ srax w0 syraar ag gon
ugr & FIL GWTAAIT GCH gl
W I@ FT AAST AT & B ours
faendl focerr dadr &0 g7 98 F¥4q
afen foamr & fexal § oz & 7m0
FTA & | FANF AT FART T FATH
&YW # agr st § fvaAr av q
g ar g1 wearaw fagedt & fry
Fatg & ¥ gfr fasr gk g+
qE, g A4 A g fag m@ew
gg & (& mearas w0 40qT A% T
FATST 7 3Ewq A0 §, T GI4U g
aregaz, § At § & oIawr ar
gaf ¥ gur g | @ I g
gAIfl &1 F9T § FHOT a7 qOAAT
&, ey yart wr JmAar g, afs
Ty gaad yweraw Ty § 9 3
§ argsr 1€ fegrg af g TfRE
qiw gWTY & 3o saran faem fawa-
famera & wemmow € 1 g EWW
F x0% RNeaTqH T qrF AT Y AT
g a1 9% ¥ 7 ag fgEw fawa-
faenem & a7 & fad g€ g
&g gz fag A F9q g1 averd
gA=tfeat & fag ure @ sqaear
vy & 1 faeelt & gl &1 ISR
T Al &€ faed MIT AT W)@ §
T8 fad &7 gaire @R & fo sxeear
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T ¥ F1E feany 7 g arfga o
oIS aF 19T @rs At FHIriEr
%IT 48 ATG TIF FHA AT F
foq a1 fear g ot f arga am &1
zg #E T A fy=iT gar afge ok
afed i qEr wer g W4 gfe §
S grzae Fifas & fova-famran @
93 §C § SAF Srewafdw g §
gg Q¥ Wrgde HAvwe § 78 &
grta g mir g faeedr # @ faw
qi E(FE EGAT GH avd g Ay
oFEqT FIT K 95 WIWA HEEM
i & whwA famfaaem &
qATER IGH qo9 & AT 20 W ¥ 16
yigdl ITF deq § watr @rd ¥ o
gaH 4 yo fawr o3 fAw, amAmga
AT A G & AT HETTHT Tl LA
FIwd AW g 9w AW
& frarad g Al & fasrar gur
YEATTF HAAA H ST & HAT,
{weet-favafqaima ar tae €U« g
IHET G FKAAT G| HATTT 5
qafin @13 & @il & o Swar
A0 g | Ta (AAr aw adeir g
gurt g sa Al w0S earaRy F
Fgosdl FWAr €, A< & A
g, waa fgaw @Jmdr § aqurad
F AEAATE FT F 1 IIFATTA
I AT H FETere a8 T A0

3

T S AR AT § AT WHT
g1 T g IERN QTE T OWITHT ear
fa@r WM § | OF WS A
gataw rfast §, g garaw Qe
gga o3 WA q, IT% IO &w H
wF gl Ug |X FW AT GAS
F fevardn g & sqs A o o
FEAS g, F IgH0 wAw@g 1 AfaT
ag wifast & @ & %] g, FE
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[t segarer afaw] - | <
frardt wa w@s # adt &1 ax
& HeTiAS M FAAfedt £ ANad
Al # 98 gL § , AR A AqeAR
fradt & 7 9% gAY Aad g
s 3 FE waaT g1 oag
v A ww & fad wiw 3T
e F, & ag wiw Fww g fa
FE oa wataT aer s el
g, ®E qE; TAfHT WS Al FIAT
F 95 Hiwdi ®IAT &, FLEL T
I AL FAF AT FL I, WS BT
FAT F A G § A Q4 IS
¥ ogqva@w #fd 1 39 wTA #

Hif5T, 3T TIG Fi WAT AT I

FAT Tl AATEA, F1E I TATATUT
FAT g AT FE FIW FAT Gl
AU 43 & ® W9 A SAqrarv
Trzal § Afwa A1 sEFAY &, WA

-vrg favg fag & #1 aiFs § wiw

7 favafaaiaa M7 go o Foarq

gq WA ¥ 7 &1 & g7 F7Aw
-grg £ g3 frwafaena o | audg
- w1 ag S afqan ad g fRau

16 AN gEAGT TG A &

faawr fwer & w8 wAEd qE AT

g THUFE AT HIAT GET HT
q%t g ¥ a0q g7 ® AH  q3av
Figar § Afww w7 fAgew ag §
fs ataw w17 gfzw o 9w faq &
gros wsa gref & 99y @y al
urtg = =T#fq Fat £ FF  HEY
¥, of Fefag AW qi¥g ¥
A5 auy ¥, o fgsy i #F W
a7y ¥, 98 foa sm 95 ¥ 9,
87 F2 9K F W ogFA o4 |

Hfws 938 qam Q& & fasr

e sgdEAY § &€ aas Jg
oY W & A9 R E L Ry A

[ RAJYA SABHA ]
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gfgra 1 sz W, § TQ 2
sT3EN] ® g A% A ¥ fagad
Fer wigar § fvoag aafHa e
ST gD §, AT A TAF G0 AT
3 @ew %if5T g1 faes:  fywafsmam
%o d ogr guas wfog fo faad
TafdT arss ¥ garr fasafamray #Y
aord ey« F wmegal, wmy fEv
ATy &1 wagy T "/T=w oL

N ggganmfa
S HE S T

23 gl oadl,

St aaqw wfdE Ay, 9w
wAE § § @ A7 g | -

st ggaamfy @ ggs egn @
gt s | 93 geer amar
AET § |

st weawid wfws: ¥ ofa fraz &
stz AEf @t | HY A Jmedr &
Ta A4 w0 r
Y RamiE: ug & F§ 3
g . .

st waaw wfas o qdf, =7
AT g q w3 wer § F A
ESUK LG G |-

qreggT, g S e4aT4T g TYSC
qqar g gar g8 5 faedl 3y
q4a faeg 7 favds w897 9T ag |
T oo oaafa F w9 et

~
~

VR E L T oW FOAr FAw
fr @wT sEa A7 F@T § T95F
A ¥ §rT 43NT F@ F)

S IUEAGE - Wy gl oWl
wtg 537 fqgv 97 A7
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ral

-

oY qepqre Afew . greagT ¥y

. HIAY 3N GeH A 50 § 1§ fam-
farmm % w\a F1 T FAAT
wifed argw) w3 Hear af v o
- AT TE §, aeataF TE AT W@ § )
Qg TF 3T FEalaarad §, TarE%
-9t Age favafsmraa s sudy
I A T T A B
AR AE SAT | T 30 AT ETF
F Arra #1 fasataenaa afer TarEe
AT Y& T ATH { ST AT E |
NF & FATAT AT AT, AT &5l AT 47
fo s @9 ags 3 sEwl &y
wite & fagr ar faw sgwil & fad
3 93 gq ¥, 33 fau fawafamram
FATT AT | WIFAGL, WIGH] FI-
%Y g9 B WT qg I AT a0
T g 5 w197 0 arfe Uo
Ugo 2 qIEEIEr !, S de Qo
qIE g, IR TRAT AW ATRAY
TR 9T | F 3¢ S 5y faar e
TeT % Fgl AW 1 IT 38 At
®1 Ox qioe gfds 1 32 0F
gedT  TeEEEqar g iEr | 80 ¥
T @i F fawr gegrs geat-
EHCZHT | WIOF( ATFHT T )
fa sarg ard age yfaafudt davig
22 ana fast R &&0 O3 wry
TAEEE § L mar S favalyanan
fegats & adf &1 dew sg% W
A% g€ F AFy 9, 3 gga
gifar & FiEa SEREL @ age
fasafearma & w@ Qar Jsrv 4
ARt B faaraee & SEar g
g fF ¥ @9 at femalagem dar
qrgvar g | 98 o € g3 g}
T A e H W owm &

aq 2
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FqST 161 THo FIT T HFER
qtg e farfaman 3 swEe B
e wrszgfa F1 vy dweq (zar
2 OWT AT INFT S FTATH F
fad qarv a8 1 arw <y faea-
faerrs % a3 980 % sww oy
fomt wed www g W@ § )
St gard & et w4 F At E o
ag ST ATAER ASH( ¥ J&IT FTF
g7 fAarmgr 1 F ¢vFik 3 ag
sttast Jrzar gfF 3T e a1 7™
@ F Fifwwr w7 f5 9z 3w 2@
F ol ArT 7 saveg A I
gfqafedr fre a3 smwm gg 4,
ST gRwl § oueA 4% g wr A
v § g o ¥ wraar wgar g fw
ST @t FgE Ffafadr qar AT
YT WA &1 F0 FvA & T fwear
favafammaa s% ararea fasalamaw
g aff @t a3 1 g4 faw &
Fgar Argar g frag & wwz grar
Ho fFe o %137 =R fanafamery
T § W AT OTHF ge@ LT
at zaFl qarer  faoafeney ased
agh 9¢ RETgE gF qiEg § § IR
famdl «u a9 Ta1 g8 At )
# wargr M Age fasafammy F a1
¥ fqaeq avqr angt g f& o181
TRo TF & AT {7@+: ATIRT A
@ @i g =¥ 9% /T i
dored tv s@ge Ate TgE A
fagrem. 3w 975 8 39 T &
T FATAT, AFIIL, WATG  HATAR
gfatadt 1 amar g | aarw fag
gfrafaey foad 7€ & a9 924 &,
i ST AR F, AT qF AT TAH
faw #1E uaz q81 A1C 8, FIE HY TFAT-
T FTHIE 779 T1 g1 & | ATTH-
JAX  HIT w5, fFay T fwEr

s
G
5
2
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(7 aearar wfa)
TS0 To T o THAT FT HTT FYI-IIT
faer 3 &1 g faem &3 ag ar
frea(gamaa @iz A @I

yufrarfad g fadas aay
FE 2TE g W A, Y FET ¥ o
T FY gL AT § FAY 1 | o7 Farear H
| F2YEY T g HqoA, @ RET & qara
WA ¥ wg a7 6 g &, @Y gary aw
& §, AT TH-Tg9 g1 SaH, gy
TATC, T TFF &, 93D AT JATE ST
AT E, i e 7€ Y & s gt
qET gaT, A% @Y F1 wgy fAmto agr
§AT, @1 QU AT F FATU AT
TE BT AT GFAT §

aY & fadaT oeAT =rgar g fF ot
oTE  qr——F feases @y an
g ¥, 913 fagre &Y, 3 3w gy, faa
avg ¥ favataareat # sfaae, g9
713, seern <, faanty 1§ areeidaa,
TEAZAAT a¢ @I &, FA 7o FT A
Ty faoreat &% sqaear F1 agHAT AR |
afsa =T & wEl 9T F FFAT AEAT §
& weita favafagraa & gaaw &1 O
AT §, SHH ATT FIE 7 H15 70T
FHEY fasred

qFaFT, Aa § 17 garer oF faae
HFY% @A Fear g, | § Arad war oy
q FAAT ATRAT § FF ¥ gE favaay
sxFeqy H afead 7 & g 18 g faar
F3F L7 aENAT FT FIE FHAT AT
¥g AFAT UF FATA g, IANF FTHH!
TETA ¥ | AT FF QAL & — (=)

«ft ggawafa 1T SATEAT A

vy, 33T qfod

[RAJYA SABHA]
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St qerarst afww @ AT gq 9w
ag & B 21 F=dg g Aeamast AT
FAITAT &7 F=1 At & g faeeft
farmafaarer gae M ara fazafaarany
& 1 uFT g, IAH qEdrer i w7
ay Y qIIET F40 fyad qafar arEy
& arEd T w4, favafaama ST aa
CEf] 1

A7 AT 937 98 § fF 77 FIER
TAGLATT g% Afrafqdr ¥ wozra<
N N qaT & arg forkra & 161 §97
geeat w1, 39 faasrad & qrgre o F8
TFATA FHTAT fasraan ?

ot wfeawreia : wwaEy, FAaAE
g3eq F OF fawa a grq adF @
gafd g, W7 ag g weqras 7 faarei
F ey F an 7\ 47 TS OH, WA
AIET T 5F ATT F1 AT E, 7T AR TS
T ATAT, HTET T &Y, A Fgir——

4

]

HEATIY, : -
FEATAAF],

gy Framag,  veo70 %
awfeaqr afiqasg,
ArafgeTag |

HERE-CER 33——rrg CieGELd
g Wi & af@ F IR A q9f §© FgAr
AR

uF faardl gag & 359 & warT
FT YTIAT FLAT 9T~—F T § faqraf
g, AT TR | & WA qF ag wie &
stTe fa oY Y E S A A aEd E,
qF wiEa sar & oy fR A InEr
gag |
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‘SHHI NARASINGHA PRASAD
NANDA (Orissa). Sir, the serious-
ness the Government attaches to
education can at once be found from
the fact that we do not have a Minis-
ter of Cabinet rank to manage the
Ministry of Education; and for today’s
Calling Attention the Government
thought it wise to get it answered
by Mr. Mallikarjun who happens to
be the deputy of Mrs, Sheila Kaul,
though this is no aspersion on Mr.
Mallikarjun, I am quite happy that
the hon. Minister referred to the
situation  that prevails today.
Sir, what 1is happening in the
society foday is also reflected in the
university life, amongst the teachers
and amongst the students. The tea-
chers and the students look to some
ideal, some goal, to enthuse them to
work in that direction with some sense
of purpose. 1t appears, Sir, that the
present unrest both amongst the tea-
chers and the students in the univer-
sities has been because of the prevail-
ing situation in the society for which
all of us are responsible, particularly,
Sir, those who are leading the country
and are sermonising the teachers from
other platforms though they themselves
suffer from several other weaknesses, I
am not describing those weaknesses.

You will kindly remember that such
a tall and eminent person like Dr.
Radhakrishnan was the head of one
commission on university education.
Dr. Radhakrishnan and his Commis-
sion went round the whole country
and met the university teachers and
students and various other persens in-
terested and connected with the univer-
sity education. They made certain re-
commendations, The whole report of
the Radhakrishnan Commission has
been censigned to the National Archi-
ves. Then, Sir, the Kothari Commis~
sion also made certain recommenda-
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tions on the system of university edu-
cation. We do not find any seriousness
on the part of the Government to take
into serious consideration the recom-
mendations made by those important
Commissions. Whenever, such a sit-
uation arises and becomes very hot for
the Government, then, the Government
sets up a committee as if it is setting
up an umberalla to pass over the
storm,

The statement does not reveal the
serjiousness that is required to meet
the problem of the teachers and the
students and the problem of the uni-
versity education posed ioday. You
must have come across a news item
recently about an episode in the Ker-
ala State where students secnring zero
marks in several subjects weras admit-
ted to the Medical Facully. Similar
instances are occurring in many pla-
ces. Therefore, Sir, 1 would like to
know from the hon. Minister, because
we cannot go on discussing every uni-
versity, the unrest prevailing in every
universily, .

MR. DEPUTY CHAIRMAN: It is all
known to everybody.

SHRI NARASINGHA PRASAD
NANDA: We will presume, Since
you are in the Chair, we presume that
everybody knows it.

MR. DEPUTY CHAIRMAN: You put
your questions.

SHRI NARASINGHA PRASAD
NANDA: We must presume that
everything is known to everybody so
long as you are in the Chair.- ., .,

MR. DEPUTY CHAIRMAN: So long
as you are speaking. .

SHRI NARASINGHA PRASAD
NANDA': Let us take it both ways.

MR. DEPUTY CHAIRMAN: That is
all right.

SHRI NARASINGHA PRASAD
NANDA: When you are in the Chair
and I am speaking, we may presume
that everything is known to  every-
body.
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MR. DEPUTY CHAIRMAN: Yes.

SHR1L NARASINGHA PRASAD
NANDA: Sir, I would like to know
particularly, as asked in the first ques-
tion that was put by Mr. Malik, whe-
ther the Government is seriously con-
sidering setting up of z committee of
eminent educationists of this country
to go into this entire question of the
university education and the problem
of the unrest of the teachers and the
students. Sir, the Radhakrishnan
Commission was appointed lung back,
30 years ago, and that report, as I told
you, has already been consigned to
the National Archives.

MR. DEPUTY CHAIRMAN: The lib-
Tary. -

SHR] NARASINGHA PRASAD
NANDA: Of course the library also.

My second question is about the
Jawaharlal Nehru Unjversity, Sir. My
opinion is somewhat different from the
opinion expressed by Mr. Malik. The
University was contemplated as a res-
earch-oriented institute. The Univer-
sity does not admit al] kinds of stud-

- ents, but it does admit studenis who

are research-oriented, who are pre-
pared to go into the original work and
create original work. It means it en-
courages more of creativity in various
fields of education than imparting re-
gular, routine education in it. Of
course, there are certain defects, cer-
fain irregularities. That can always be
be gone into by the university au-
thorities. But while, on the one land,
we plead for the autonomy of the
universities, to ask for interfer-
ence by the executive or by
the administration, on the other,
in the internal administrafion of the
universities would not be a  healthy
precedent in this country. So keeping
in view the basic priciple which we
have accepted in this country of pres-
erving the autonomous character of the
universities and their internal func-
tioning, if any irregularity is found,
then within the university regulations,
that can pe gone into. But the JUN
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itself was conceived as a  specialised
type of university where it was  ex-
pected that the students coming out of
that university would be more con-
cerned with creative work, more con-
cerned with origina] work, with res-
earch work, than with the routine edu-
cation that is being imparted in the
universities. Therefore, Sir, I have
only one question to ask whetlher they
are prepared to constitute a committee
to go into the entire range of the ques-
tion of university education, the pro-
blem of the university teachers and
the problem of the university stud-
ents. There is unrest as admitted by
the Minister himself, but that is mostly
because of the social conditions now
prevailing, which is being reflected in
the universities,

SHRI MALLIKARJUN: Sir, I have
already informed the House that the
Government is noi contemplating to
set up any committee to go abruptly
into the various aspects of tha funct-
ioning of the universities. So far as
the Jawaharlal Nehru University is
concerned, it is a wrong notion that
the executive interferes with the fun-
ctioning of the university. The uni-
versities are autonomous

SHRI NARASINGHA PRASAD
NANDA: Who said it? I never said it.

SHRI MALLIKARJUN: Now you
have mentioned the executive.. .(In-
terruptions)

MR. DEPUTY CHAIRMAN: He says
that there should not be so much in-
terference. Mr. Malik wanted it. He
said it should not be there. He does
not want it

§

SHRI MALLIKARJUN: Whatever
itis.........
SHRI NARASINGHA PRASAD

NANDA: He should not misguote me.
I said something else,

MR. DEPUTY CHAIRMAN: Tle d0es
not want interference.
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SHRI MALLIKARJUN: The Govern-
ment does not interfere in the auton-
omoys functioning of the universities.

MR. DEPUTY CIHAIRMAN: Shri
Jaswant Singh.
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There ig a very beautiful saying by
an eminant educationist which I will
take the liberty of quoting in  this
House:

“There is far too much politics in
education ang there is far too littla
education in polities.’, Therefore, it
we were to educate ourselves,
perhapg we will cure the entire
ill that is afflicting the world of
education,

¥ &1 @19 94 98T F0gar g
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There ig far too much politics in

education, but too little education in
politics. .
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MR. DEPUTY CHAIRMAN. The
honourable Minster may kindly take
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note of her observations. Mr. Minis-
ter, I hope you have got her observa-
tions.

1. - EA
SHRI MALLIKARJUN: I have got
her observations. But there is only
one point which I would like to men-
tion.

MR. DEPUTY CHAIRMAN: But her
observations should be taken care of.

SHRI MALLIKARJUN: 1 will take
care of all the observations, the total
observation, that she made. But there
is only one point which I would like
to menfion. So far as the housing
problem of the teachers of the Uni-
versities is concerned, the University
Grants Commission has appointed a
Committee to go info it and the Uni-
versity Grants Commission and the
Government are much concerned about
the welfare of the University teachers.

MR. DEPUTY CHAIRMAN: Yes, Mr.
Gopalsamy.

SHRI V. GOPALSAMY (Tamil
Nadu): Sir, the honourable Minister
has not given any satistactory answer
to the gquestion as to why the ad hoc
appointments were made. What was
the reason for which 38 appointments
were made without any advertisement,
without any interview? 8Sir, on the
18th December I had put this question
and it was a Starred Question and 1
got a reply from the Minister. They
have not even tried to justify the app-
ointments. We cannot find fault with
the students. The students force is a
potential force and it can be channel-
ised in the proper direction. Then,
Sir, why are the students agitating in
the Jawaharlal Nehru University which
was seft up as a national model? But
that hag collapsed now. They have -
mentioned about the JNU Review
Committee and that Committee itself -
has come to the conclusion that “it is
convinced that it is not rossible for
it to perform the task assigned to it in
the prevailing environment character--
ised by indifference, lack of concern .



275 Calling Attention

[Shri V. Gopalsamy]

and apathy.”. This is how the Jawa-
harlal Nehru University has Lecome
the ceaspool of corruption, nepotism
and ad hocism.

MR. DEPUTY CHAIRMAN: That is
being inquired into,

SHRI V. GOPALSAMY: Kindly per-
mit me to put my guestion, Sir, be-
cause this is a serious matter, I am
not preaching any morals here. I have
come her to put specific questions.

MR. DEPUTY-CHAIRMAN: You pro-
bably did not hear him. Don’t re-
peat the same thing. [ am just re-
minding you that the Minister has al-
ready replied that on the bhasis of the
memorandum an inquiry has  been
ordered. That is all.

SHR] V. GOPALSAMY: This is the
“conclusion to which the Commuttee has
come and you are talking about the
Minister. 1 was quoting from the find-
ings of the Review Commillec. The
Committee has come to the conclusion
that it is not possible for it tn perform
the task assigned to it! Sir, in the Lib-
rary, in the Jawaharlal Nehru Univer-
sity, a lot of things are happening.
You must know what is happening
there, Many books have Leen stolen.
A 9-storey building was to be construc-
ted, but only one storey has been com-
pleteq and that is also leaking. The
contractor to whom the contract was
given is a contractor blacklisted by
‘the DDA and he has run away with
steel worth two lakhs of rupees, This
is the specific ailegation made by the
students themselves. The students
cannot keep their eyes shut when such
things are happening there. If there
is a regular executive council, consis-
ting of the student representatives and
also the karamcharis and also the fac-
ulty teachers, then these students may
not indulge in these aclivities. Sir, just
see the photograph which I am having.
You will see from this in what condi-
‘tion the books are kept in the JNU
Library. They are kept in a heap as
if they are in a dustbin. A lot of such
‘things are happening in the Jawaharlal
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Nehru University. The JNU was sup-
posed t0 be a national model ang for
the regional model the North-Eastern
University was set up. You know what
happened there recently. The acting
Vice-Chancellor was shot dead when
he was going to bed. There were war-
ring camps, factions, among the stud-
ents and among the faculty member
also and serious things were going on
there. For even trivial things 1ihey
have to come to Delhi to get cecisions.
Had they convened a meeting of the
Peace Committe, consisting of all the
groups, perhaps this ghastly incident
would not have taken place I am
very sorry to point out this. The mur-
der of the acting Vice-Chancetlor is a
black spot in the history of education.
‘Why are these things happening?.
There should not be ad hocism, there
must be permanent Vice-Chancellors
and there should be permanent execu-
tive councils, These appoiniments were
made when Mr. G. Parthasarthi was
the Vice-Chancelior. During his ten-
ure these appointments were made.

MR. DEPUTY CHAIRMAN: In which
year?

SHRI V. GOPALSAMY: When Mr.
Parthasarathi was the Vice-Chancellor,

MR. DEPUTY CHAIRMAN: That was
a long time ago,

SHRI V., GOPALSAMY: He started
the whole thing.

MR. DEPUTY CHAIRMAN: It iy a
very very old case. You cite sonze new
examples.

SHRI V. GOPALSAMY: The stu-
dents come to study there, But +they
start agitations. For what reasons?

This is a phenomenon of our ccun-
try. It is a global phenomenon,
Everywhere it is taking place. For
what reason  are they indulging in
these activities? Something is going
wrong before their eyes,

Then, Sir, I would also like to
draw the attention of the Minister to
another thing, Let the Faculty Mem-
bers take interest in polilics, but
outside. But they are bringing in
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politics and their political ideology
and injecting it among the students.
The whole trouble starts there, I do
not want to mention any polilical
party.

MR. DEPUTY CHAIRMAN: Don’t
mention,

SHRI V, GOPALSAMY: Faculty
Members of the Universities are try-
ing to put their doctrines and ideo-
logies among the students and in the
curriculum.  Thig is 5 serious prob-
blem. 1 would like to know from the
hon, Minister whether there will be
an  all-party committee set up to
probe into the affair of the Jawahar-
lal Nehru University and when a
full-stop can be put to this ad hocism.

SHRI MALLIKARJUN: Sir, there
is no question of forming an all-party
committee to go into the various as-
pects of the functioning of the Delhi
University. Sir, as the hon, Minister
has expressed his concern, Govern-
ment also expresses its concern over
the functional integrity of the Delhi
University which Is a mode] Univer-
sity as he knows, The new Vice-
Chancellor has taken over. He is
taking certain  administrative steps

_ in order to see and reduce such mal-

practices, so on and so forth. So far
as ad hocism is concerned, the pre-
sent Vice-Chancellor has taken a
decision that there will be no more
ad hoc appointments, whether on the
economic oOr non-economic side, so
that it will reduce it, Apart from
that, there are various steps which
the present  Vice-Chancellor s tak-
ing.

SHRI V., GOPALSAMY: One ques-
tion he has not answered, whether
the Executive Councils will be set
form, giving
representation to Faculty members
and also the studentg and the ‘karam-
charig’.

MR, DEPUTY CHAIRMAN: It
will be done.

SHRI MALLIKARJUN: The Delhi
University has got an Executive
Council, And there is nothing new at
this juncture to go into that ques-
tion, - L iy
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SHRI SANTOSH MITRA (West
Bengal): Mr. Deputy Chairman, Sir.
I would like to make some observa-
tions regarding the crisis which has
been created in the Delhi University
and its affiliated colleges. Since the
10th December, the University and
all its affiliated colleges have comse
to a standstill condition because of
the agitation pf the teachers and alsc
the ‘karamcharis’. Teachers strike
has been ended but the ‘karamcharis’
strike is going on. So the colleges
have been closed. About their de-
mand, some hon, Members have men-
tioned. I want 1o say something
about Tularam College of which Rao
Birendra Singh is the Chairman, In
that college the teachers and ncn-tea-
ching  employees are going without
salaries for 13 months and the land
obtained from the DDA hag not been
transferred to the Government there-
by violating the University stipula-
tions, They are disturbing the m:nds
of teachers and the security of their
service. The services of one teacher,
Asha Bhargava, a lecturer in the In-
stitute of Home Economics, have been
terminated. Another teacher, Q. P,
Dogra, is being refused re-employ-
ment on purely extraneous grounds.

MR, DEPUTY CHAIRMAN: This
is an internal matter,

SHRI SANTOSH MITRA: Teachers
are feeling insecure. Demonstration
of the University Acts and govern-
nance of the affiliated colleges are
necessary, Sir, in the University
Council there are 20 members, and
out of 20, only 2 teachers’ represen-
tatives are there. I may mention
that the Left Front Government in
West Bengal has passed the Calcutta
University Act, in which a provision
has been made for representatives of
students, ‘karamcharis’ and affiliated
college teachers, as also post-graduate
teachers, Altogether thig body has
40 Members. It has six under-gra-
duate college teachers six post gra-
duate college teacherg and one stu-
dent and one karamchari represen-
tative have also been taken in I
appeal to the Government to amend
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the University Act for democratising
it and for making adeguate repres-
entation of the teachers karamcharis
and students. I  want to make ou-
itwo more peints. Regarding medical
facilities there are certain provisions
which are uphelpful for the teachers,
These should be modified to make it
suitakle for the teachers. Housing
problem has been raised. 1 un-
derstand that only 2¢/ per cent of the
teachers are provided with accommo-
dation. More accommodation should
be made available for the teachers.

Regarding the karamcharis, I want
to say that the colleges have been
closed and they are agitating for the
fulfilment of their demands. There
is one thing which is very serious.
One day salary cut has been ordered
because they joined the national pro-
test on 23rd of November, At the
call of the Union, about 6000 karam-
charis joined the demonstration. This
salary cut should be restored imme-
diately. Also there are other de-
mands which  must be looked into.
There is the question of promotion,
The number of employees in each
callege should be provided according
to the strength of the students. 1In
some colleges, the number of em-
ployees is quite inadequate. There
should also be a provision for the re-
presentation of the karamcharis in
the governing body of the college,
The college authorities must be pre-
vented from taking any penal measu-
reg against the karamcharis without
the approval of- the university. Some
Members mentioned about the ques-
tion of politics. I am not going into
details. May I ask the hon. Minister
and the hon. Members who have men-
tioned this point whether they are
aware of the fact that in some colleges
the practical classes in science have
been stopped because of shortage of
chemicals and shortage of funds.
There is shortage of funds because
the grant is given on the basis of a
schedule which was adopted 10 years
ago. So, the grant which is given now
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is not adequate to puy the chemicals
at the present rate of high prices.

I would like to ask one more ques-
tion. What steps has the U.G.C.
taken to remove thig discontentment
and unrest from the university cam-
pus? I would alse ask the hon. Min-
ister to make arrangements for a
continuous dialogue with the repre-
sentatives of the stugents, teachers
and karamcharis so that healthy con-
ditiong can be created in the campus
of the universities and the colleges.

BHRI MALLIKARJUN: Let me
make it very clear {o this august
House that there is no college which
is closed down. Only today, some
karamcharis enlered into the Hindu
College and indulged in some sort of
anti-social things, That ig a different
matter. So far as maintenance of a
continuous dialogue with the students,
teachers and the karamcharis is con-
cerned, the Vice-Chancellor and the
teachers are in touch and they will
be mutually dicussing their problems,
So far as medical facilities to the
teachers and the employees ave con-
cerned, they are adequate for the lea-
chers and others, They have also got
a provision that if they are being treat-
ed outside the campus hospitals
money ig being reimbursed. So far as
the reference to the West Bengal Gov-
ernment is concerned, Sir, every State
Government have got their own ways
and regulations of conducting their
owm universities, and the Government
here is mainly concerned with the
Central Universities, . .

SHRI SANTOSH MITRA: What
about democratisation of the univers

city... T

MR. DEPUTY CHAIRMAN: That
will be taken care of when the Bill
comes.

ot fora @+ \v ;. Sgaweta o
W ggar amw a@ & fv feedt
gfaafedy g w1 JARIR  IgE
giaafady &), a1 w7 w1 Aww
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" LLAH: The West Bengal Univrsity had

suspendeq for four years all the electeg
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MR. DEPUTY CHAIRMAN: Yes, Dr,
Sarup Singh. Now, let us hear Dr.
Sarup Singh. He will throw some
relevant light on the subject,

DR, SARUP SINGH (Haryana): Mr.
Deputy Chairman, Sir, I want to thank
you because you have given me spe-
cial time, ag I was noi one of the sig-
natories to this Notice. Unfortunately,
my enthusiasm has peen greatly dim-
med by what the Minister has said
because the Minister does not seem to
be concerned. The reply that he has
given is probably the reply that he
hag received. I am told that he is an
old student leader but he is not con=
cerned about education he has no
sense of commitment to education, L
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-wag hoping that Begum Hamida Habi-
bullaph would say something but she
talked more in anguish, Where does
this anguish take us? (Interruptions).

- 2~ For the last three years, Madam, 1

“have been talking again and again that
Indian politicians are determined to
destroy the eductional system, Indian
politiciang without exception; from {op
to bottom they can ruin this country
_.in order to win elections. You ftreat
-every human being in this coun-
- try as voter and every commu
© nity as 2 vole bank, and everything
else hag disappeared from our horizon.
I want to make it clear; I am not talk-
_ ing of one political party. Have we
" left anything solid? Everything is
. ruined. And my friend the Minister,
<omes and starts reciting ahokas.
Here is another friend; he glso starts
reciting shlokas. What is the matter
with us? Have we lost all sense of
Teality? Are the shlokas going to
help us?

Mr. Chavan agreed, WMr. Deputy
Chairman, that the Prime Minister of
India would call a meeting of the var-

- ious political parties and these political
parties would then discuss as to what
would happen lo Indian education.
Unfortunately, he left the Ministry.
After that, nobody has mentioned it.
I want to know, Mr. Minister; it is not
a political question; your party is as
stupid as regards education as any
other party; who is bothered about
education? As long as my own son gets
proper education, I am not worried or
bothered. Let the University go to
pieces,

Sir, the Delhi University is the best
university in the country whatever
you may say, and it is crumbling.
What is the Government doing about
it? What can the poor Vice-Chancel-
lor do? Students have their demands;
teachers have their demands; then
karmacharis have their demands, Are
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you helping Vice-Chancellors? I sa\y,i
strengthen the hands ¢f the Vice-
Chancellors. Instead of cirengthening
the hands of the Vice-Chancellors
you have weakened the Vice-Chan-
cellors  throughout the  country
Vice-Chancellors today are un-
der attack all kinds  of attacks.
Now tell me, what can 5 Vice-Chan-
cellor do? The only thing he can deo
is, you can call the police. But the
Police cannot run the university,

He asked a question about medical
facilities. I want to know, Mr. Min-
ister, it Nehru University teachers and
karamcharis can be covered by the
C.G.H. Sheme, why cant Delhi Uni-
versily people be covered by that
At one time, the argument was that
there are fewer people 12 Nehru Uni-
versity, more people in Delhi Universi-
ty. But do you know. Delhi Universily
is looking after the entire educational
development of Delhi, with 65 fo 67
colleges, 35 or more than 35 depart-
ments, about one lakh students? And
yet, nobody seems to be bothered
about them. Everybody asks the Vice-
Chancellors, What can z Vice-Chan-
cellor do, I want to know, Has the
Government of India told the Vice-
Chancellors that there will be no poli-
tical interference from your side? You
are the ruling party; you people have
been compelling — by ‘you' I mean
whoever is there; when the other party
was there, the same thing was happen-~
ing. A Minister of the Central Cabi-
net a very powerful man, went to
President fo report against the Vice-
Chancellor. I am talking of ifie pre-
vious Vice-Chancellor. Same thing is
happening today. All Vice-Chancellors
are under fire hoth from the ruling
party and opposition parties. Tell
me, what should they do? Therefore,
let ug not try to talk of shlokas and
for God's sake don‘t quote any sholkas
here which have no relevance to
the Call Attention motion, If nofhing
else, you should at least be relevant;
you are not, I am sorry to say the
main guestions put to you have gone
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F completely beyond you, because you
are not prepared. First time you have
come to answer these questions.. Itis
unfair on the part of the Government;
the Minister of State should have
been here. What is this? What do
you take this House for? At one time
I decided—in spite of Deputy Chair-
man’s kind permission to me to speak
.—not {0 speak. What ig the use of
speaking? e .

Now, I will put only 3—4 questions
concerning Delhi  Universify, Num-
ber one; Look at the demands of the
teachers, Yoy have given an assu-
rance that the University Grants
Commission is going to look into the
qguestion of housing. Incidentally,
Delhi University is the worst affected
as far ag housing is concerned in the
whole country. Not more than 10
percent of teachers of Delhi Univer-
sity have got houses, and see the rate
at which rents are going up in Delhi it-
self; it ig a fantastic situafion. The
Government of India should either
get massive loans to Delhi University,
or rcovise the  house rent allowance,
Vice-Chancellors cannot build houses
for the teachers. Therefore, you have
to do something about if,

Number two: I have already said
about medical facilities, Straigtway
cover them under the C.G.H.S: Sche-
me; it is quite easy. For 67 colleges
spread all over the city of Delhi there
can be one health centre. How can
Delhi University help? Ultimately,
it has to he CGHs scheme and no
other = scheme. For God’s sake,
do not start thinking in terms of re-
imbursement. Reimbursement means
corruption. CGHS scheme i3 not
very competent, I know. But at least
it is something. Do that. This is the
second thing.

The third thing is, personal promo-
tion scheme. Here, I  would like to
say that the Delhi colleges must ac-
cept the suggestion made earlier by
the University Grants Commission,
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which was that, in colleges, it may
not be easy to have a mechanical kind

* of personal promotion scheme, and

the Universily Grants Commission
said that there should be Readership
in colleges. I think, the colleges and
the college teachers would consider
that. Sir, I would like to make one
thing very clear. Delhi University is
my vested interest. I think, it is also
a national vested interest. The col-
leges and college teachers must also
understand that it they destroy the
national character of the University,
the preeminent character of the Uni-
versity, they will damage not only
the University, but they will also
damage themselves, Therefore, I
would say, they have got to conduct
themselves with sense of responsi-
bility. Here, Mr. Minister, let me
come to the question of security. You
say you are gonig to amend the Delhi
University Act. For God’s sake, when
you are going to amend this Act,
examine another question, the jrola-
tionship between colleges and the
University. In 1922, when this Bill
was being discussed in the Centrul
Assembly—the Delhi University came
into existence in 1922—Sir Hari Singh
Gaur raised the guestion of colleges
and the university. Unfortunately,
this question is still there. 1t is as
valid as ever. In the meantime, how-
ever, the Vice-Chancellor’s powers
have been shall I say, swamped, by
all kinds of pressures on him from all
sides, Originally, there was autonomy
for colleges, autonomy for university
Departments, The model was some-
thing like that of Oxford, later on
that of London. Now, what is the
model? Even a peon’s appointment
in a far-flung college, become the icb
of the Vice-Chancellor, In such a
case, what can a Vice-Chancellor do?
Somebody takes action against some-
body, the students walk in the kar-
amacharis walk in, the teachers walk
in. In fact, I have g feeling that in
today’s situation  the Delhi Unijversity
Vice-Chancellor iy trying to perform
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a duty, well, badly or however it is,
which he cannot perform. The point
is, Delhi University has become un-
manageable. Since it has become un-
manageable, when you look at the Act,
examine the Act carefully and, if ne-
cessary, break the Delhi University
into two or three administrative units,
I am not suggesting breaking up of the
University. But for God’s sake, make
it administratively viable. Today, it
has ceased to be administratively vi-
able.

Then, Sir, there is one thing about
students, You should go into the
question of revaludation, It is an aca-
demic question. You should not brush
this question aside as frivolous. Our
examination system being very defec-
tive throughout the country, I think,
the time has come in India, when, the
universities should re-examine their
stand on the question of revaluation, I
know the difficulties involved. At
the same time, you cannot punish the
students because it is a blind system.
I, therefore, strongly feel that you
should give some thought to this.

Now, Sir, one last thing. Of course,
mention has been made about govern-
ing bodies and so on. Unfortunately,
such things are there. 1 will not talk
about thal. In regard to karamcharis,
there is one thing. Delhi University
had taken a stand ‘No work, no pay’.
That is why, they, I presume, stopped
the salaries of employees for a day.
Now, it is not edsy to implement this
kind of thing, in the climale in which
we are living, However correct he may
be, the situation being what it is, when
everybody is putting obstacles and
when disruption is everywhere, what
can a  Vice-Chancellor do? Moreover
there is another question, a moral
question.  If you cannot impose this
principle in the case of teachers, how

do you imapose it in the case of kqram- °

chairs? Therefore, this ig a compli-
cated question. My request is, Mr.
“Minister, your good offices and Vice-
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Chancellor’s whole strategy should go
into this and find an answer which
may help the University at this stage
to survive and start functioning nor-
mally, and later on, as I said, to make
it administratively viable. I make
this serious suggestion. My worry is,
My, Minister, your Ministry has be-
come much more unresponsive than
any other Ministry, For God's sake,
the Ministry of Education cannot af-
fard to be unresponsive, Other Minis.
tries may be. (Interruptions) About
other Ministries, I do not know. But in
education you cannot afford to be un-
responsive. I request you, you kindly
give a serious thought to these ques-
tions, instead of giving a reply to me,
the kind of reply that will dampen my
enthusiasm still further. Don't give
that kind of a reply. But pleace give
serious thought to these questions and
find a satisfactory solution,

Sir, I again repeat my thanks to
you, Sir. I wanted to keep out of this
discussion, but you were good enough
to give me time, though it is limited.
I wanted to say some more things, but
I would, in the end, like to take this
opportunity to thank Shrimati Hamida
Habibullah. She dJeserve it....

MR. DEPUTY CHAIRMAN: At
least you have appreciated her. (Ins
terruptions)

DR. SARUP SINGH: She called us
anti-national. I would only gay that
we all have become ruthless in pursuit
of power and education has become
the first casualty, alongwith morality
alongwith everything else which is
worthwhile, which makes human life
worlhwhile, But the lust for power
is a dangerous lust—and of that we
are all victims, Unless we open our
eyes and see what we gre doing to the
future of this country, there will be
no future worth mentioning, Thank
you. -

MR. DEPUTY CHAIRMAN: At
least you have appreciated Begum
Habibullah. I am happy.



-

293 Calling Attention

SHR] MALLIKARJUN. With due

- respect to the hon. Member who has

expressed his vigour with all the in-
tellectualism at his command, I do not
want to go much deeper. It is wrong
on the part of the hon. Member to say
that the Minister has come here un-
prepared. It is totally wrong,
Fortunately, he himself wag referring
to what I have answered—like the
Housing Committee formeq by the
UGC. And, Sir, on specific questions,
he has gone out of proportion and
spoken of many things. It is the first
opportunity for me to hear an intellec-
tual like the hon. Member who was
once upon a time the Vice-Chancellor
himself. He should not forget about
it.

So far as the problems like medical
facilities are concerned, it is not a new
problem which has emerged just now.
It is a long-pending problem. It is a
problem all the time of providing
medical facilities and other welfare
things which a university has to pro-
v.de to the teachers and the karam-
charis, Whatever is  the practice, it
is the practice now. About the sug-
gestion for the CGHS scheme, Govern-
ment can take that into view., That is
a different thing. But there should
not be an emotional expression that
his enthusiasm is reduced. I am none
to generate enthusiasm in the hon.
Member. It is up to his will and de-
termination. Only I have not mention-
ed any Slokas out of context, This is a
treasure of India, the rich heritage of
India and it cannot be ignored. Still
in his speech, he talks about morals.
So he himself ig contradictory. I have
not mentioned the Slokas out of pro-
portion or out of context. When the
hon, Member was speaking about the
relationship between the students and
the teachers, that is what I have men-
tioned.

So far as the specific questions are
concerned, about the security of ser-
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vice, I have already mentioned that
section 45 of the Delhi University Act
has to be amended. The proposal has
been sent. Now it is up to the Gov-
ernment. The Government will take
it into consideration and then it will
be taken up.

Again, what are the demands of the
students and the teachers? With so
much of sympathy, that the hon.
Member has expressed, he has only
mentioned about evaluation so far as
the students demand are concerned.
The students of the Delhi University
have got more specific demands—Ilike
evaluation, they want Grievance Com-
miitee, they want Proctorial Board.
For thesp demands, the Vice-Chancel-
lor is meeting again the students to
consider them. So far as the teacher
problems are concerned, there are
certain things done which this House
will be happy to know. For example,
with regard to creche facilities for the
infants of teachers, the University has
agreed to provide those facilities both
in the north and south campus. About
creation of statutory sports bodies, the
University has already decided to
constitute a Sports Board at the Sta.
tute level. About improvement of
medical services, I have already men-
t‘oned. I have also mentioned so far
ag statutory security of service is con-
cerned. About improvement of hous-
ing facilities, Sir, the hon. Member
should also know about the resources
at the disposal of the Government.
We do have all the sympathy about
provision of adequate facilities to the

teachers glso. After all, there are
psychological problems sociological
problems, economic problems. A

variety of problems in the cross-sec-
tion of the society govern the teachers
as well as the students, apart from
what you have mentioned. that is, ex-
ploitation by the vested interests, pen-
etration into the University. So many
oher factors are there. Therefore, the
Covernment is  thoroughly aware cf
what the hon. Member has mentioned.

-
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MR, DEPUTY CHAIRMAN: SHRI
Sankar Prasad Mitra. Last man.

SHRI SANKAR PRASAD MITRA
* (West Bengal): Sir, as the subject is
very important kindly give me four
minutes.

-~ ISHRI SANKAR PRASAD MITRA
" right, Four minutes.

SHRI SANKAR PRASAD MITRA:
Sir, the real malady today, it appears
to me, is the introduction of far too
much of politics both among students
and teachers in the university cam-
puses throughout the country. It is
interesting to observe that students
generally do not agitate on academic
issues except postponement of exami-
nations, stiff questions or questions
outside the syllabus. They do not
agitate on standard of teaching or
standard of education. They do not
compare the standards of Indian uni-
versities with those prevailing in
other advanced countries, They do
not agitate for wider and greater faci-
lities for research, without which
education is meaningless. They do
not agitate for recognition of the
power of original thinking, on which
alone merit is judged in the best uni-
versities in the world. They agitate
over such matters as union rivalries,
Iow bus fares, cheaper cinema tickets,
their right of copying in examinations,
their right to have their examination
centres in their own campuses to faci-
litate copying, their right to get
degrees without attending classes and
the right of their uniong to get more
funds to carry on union activities. T
do not say, Sir, that there have been
no exceptions, but these exceptions
merely prove the rule.

The only thing I want to impress
upon the hon. Minister is that educa-
tion in our country today is in grave
peril and unless a firm policy decision
is taken to extricate academic pursuits
out of politics and leave such pursuits
in the hands of tried, tested, dedicated
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and universally respected academi-
cians the rot that has set in can never
be cured. Let us look back, Sir, {o the
days of Dr, Sarvapalli Radhakrishnan,
Acharya Prafulla Chandra Ray, Ach-
arya Jagdish Chandra Bose, Dr, Bra~
jondra Nath Seal and others, and you
would see the improvement miracul-
ously iaking place. I am not a »Jessi-
mist, Sir, I do not believe that pure
academiciang cannot be found if we
persistently search for them—acade-~
micians who would jnspire their
pupils to go in for higher and higher
intellectual exercises and add to the
glory of our motherland. But the
search for academicians must be a
sincere and thorough one. And I have
no doubt that the hon, Minister would
succeed in establishing a record for
her successor-in-office who would have
much loss of and cope with the stu-
dents’ unrest to cope with. Sir, Jawa.
harlal Nehru’s' name has been men-
tioned in this House by hon. Members
over and over again, Jawaharlal
Nehru envisaged a university “for hu-
manism, for tolerance, for reason, for
the adventure of ideas and for the
search of truth.,” He said that a uni-
versity stood “for the onward march
of the human race towards even
higher objectives. If the universities
discharge their duties adequately, then
it is well with the nation and with
the people.” But the difficulty js that
our universities are not discharging
their duties adequately as adumbrate
ed by Pt, Jawaharla] Nehru repeatedly
in his speeches on education through-
out hig life.

MR. DEPUTY CHAIRMAN: These
are his suggestions and you should
welcome them. "

SHRI MALLIKARJUN: Sir, he has
not put any questions, '

MR. DEPUTY CHAIRMAN: Shri
Sisodia will take just one minute

SHRI V. GOPALSAMY: Then we
should be permitted to pass comments.

—
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The House then adjourned
for lunch at fifty-seven min-
utes past one of the clock.

—

Reference to the Reported Illegal
Occupation of and the Illegal Cons-
truction of various structures by the
C.P.W.D. in the lfremises of Bikaner
House belonging to the Government
of Rajasthan, ’

The House reassembled after lunch

at three of the clock, MR. DEPUTY
CHAIRMAN in the Chair.

MR. DEPUTY CHAIRMAN: Special
Mentions, Shri Jaswant Singh.

SHRI JASWANT SINGH (Rajas-
than): I would like to make a special
mention and draw the attention of the
House the illegal occupation of and
the illegal construction of various
structures in the premises of the
Bikaner House which belongs io the
Government of Rajasthan,

Even during the tenure of the pre-
vious Government, the Janata Gov-
ernment, the Government of Rajas-
than had been pleading the cause of
the State that this House be released
and returned to the State Govern-
ment which had short of accommoda-
tion in Delhi Not only has the Cen-
tral Government not acceded to that
request, but it continues to make
illegal structures in the premises,
The C.P.W.D. has no sanction to do
what it is currently doing, and no
heed is paid to what the State Gov-
ernment wants to do, I would...(In-
terruptions) 1 would, through you,
request the Government to make a
particular note of what the Govern-
ment of Rajasthan desires and vacate
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this House which belongs to the Gov-
ernment of Rajasthan at the first and
earliest opportunity, Thank you.

Reference to the reporied re-
fusal of extension of ferms by
three Judges of Bambay High
Court.

SHRI NAGESHWAR PRASAD
SHAHI (Uttar Pradesh): Mr. Deputy
Chairman, I draw the attention of the
House and the Government towards a
very serioug situation in which three
Judges of the Bombay High Court
have refused extension of their terms.
And the reasons which they have
given are: Insecurity of service,
hanging of Sword of Damocles of
transfer over their heads and their
humiliation for not getting extension
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